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1088 HARYANA GOVT GAZ. (EXTRA.), NOV. 30, 1995 
(AGHN. 9, 1917 SAKA) 

i -- 
.? Indian Institute of Sclencz; Bangalore-Certifica~e of Proliclency 

In Electrical Teclulology or Elcculcal Conununlcatlon Engineering 
I.. (Renamed as D.I.B.Sc. f ron~  1946). 
i 

Indian Institute of Techlology , Kharagpur 4 . E .  (Tech.) In Clvll, 
Mechanical, Electrlca-I. 

tho ma sot^ Clvil Englnciring College, Roorkee-Diploma in Clvll 
Englneerlng (formerly Asbls~ard Englaeer's CallkiJe) .  

Parts 'A' and 'B' of tilc Rssocl?.te Membl:rsi;ip Bxxmilllrrlon o i  the 
Instltudon of the Bnginicrs (Judiil) Civil, Michr,aml or Elcctrical. 

B. Foreign U d v e r ~ t i c s  . . B.Sc. Euglic(:rinl: U c ~ e e  or ils equivalent 
in Civil,.Meci~oldrz 1 or Elcctrlcal of cny 
Unlversltles. 

Must llavc psard  any of thc following :- 

(I) The examinxtiol? Lor tile Diploma ot Earady Iiotlse, London. 

(2) The cxainlna;,ion for 611~]l  D~grec  and Diploma as cnlitlc 
thcir holdt:rb to exemptiori bc:m %dlons 'A' and 'b' of tile 
Ags(ici%te melnborti~p cr~rninaions of the Imtltutlons 
of Civil, &f~cllc~iic,!l znd Bl~~c*rical Ei~ginecrs, London. 

(3) B.A. with Honours in 1.1)~ Bnglneff i ~ i g  Scie~lw, Final 1io:lours 
Gchnol of Oxford Uulv~1.6ity. 

(4) B.A. wi! h Xono;~:-s in Mecluinical Scicncc Tripose or 
0rdlnal.y Degcc (B.A.) in Bnginming of Combridge 
University pruvLu:d the gr.a+alc. 'rips paseid in Principal 
61!bjeas E~igincc~i~lg i, Englmci.i~~g 11 i.nd E!~gii~~eliiig 111. 

(5) B.Sc. in Bngi~sering (Hoi1.ati1.6 L.T Ordinm y Degree) of 
St. Andrew6 U~verchy.  

(6) B.SC. in Civil <.,I Micl~anical ot Elcctricril Engineering in 
Naval A ~ c h i ~ c c i i ~ c  (I-Ionours ,': O:dinr,ry Degree) o i  
Gli:sgi,w Uliivel.r.iiy. 

(7) B.Sc. in Engineering (Bo~iours or Ordinary Degree) of 
Edioburgh University. 

(8) B.A.1 (Ordi~~al-y or witl! Flonours in Engineering) of Dablin 
University. 

(9) B.Sc. in Civil or Mecbonical or Electrical or Mariuc En- 
gineering, or in Naval Architecture (Honours or ordinary 
Degree) of Durban Universily. 

(10) E.Sc. (Internal Degxe) iu Engineering ordinary or with 
Honour not including the B.Sc. in Engineering (Mining) 
or  the 8.Sc.. in Engineering (Metallorgy) of London 
University. The External Degree is also accepted 
to the zamc extent, provided it is recognized hy the 
Institution of Civil Engineers as exempting from Section 
'A' and 'B' of the A.M.I.C.E. Examination. 
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Ro~fideacy ?< nginmrlng ! 
'(12) B.Sc. in Engineering (Honours or ordinary Degree) or 

B.Sc. in Technical, Mechaacal, Electrical orMunicipa1 
;1 a : I Sanitary Engineering of Victories University . . i ( ivlanchester). .. : 

;) ;InCtvil, *!, 
:, ri' 

k. 1 
i ( : 2 )  BSC. in Civil, Mechanical. or Electrical Engineering 

:.In Clvll (Honours or ordinary Degree), of Birmingham. 

. . .  : .  . 
;...: ,. , . . . . ( 3  . B.Engg. in Civil, Mechanical, Electricd or Marine Engineer- 
$ .?f the -:i '\ ,. ing or Naval Architecture (Nodours or or:!inary Degree) 
... 
wl. . , , of Liverpool University. . . .  . , 
. . . . .  . . ,< ... ....... 
: ... . . . . .  
:qut~+~ent . .  ;: .:I...' 
$1 of any ' 1  :* 

. (14) B.SC. in Civil, Mechanical or Electrid Engineering (Honours 
or crdina:j ::e:ree) -i'Lezds University. 

(m 0 ,  1?,7n;;. In Civil, Mechanical or Electrical ~ n ~ i n e e i i n ~  
(;:o..;.t,rs or ordinary Degree with a First Class in the 
rind cxinnination) of Shadield University. A . 1st Class 

j11 the find Examination will not be required in the cases 
of Dcgrees obtained on or after, June, 1930. 

. . 

16) B.Sc. in Civil or Eilechanical or Electrical Engineering 
. . (Honours or ordinary D:t:)ree) of Uristol University. 

(17) B.Sc. i'n Civil, Mechanical or Electric:,l of University of 
Wales. 

(18) B.E. of National University of Ireland. 

(19) B.Sc. in Engineering of Queens University of Belfast. 

(20) B.Sc. in. Engineering (Honours or ordinary Degree) ol' 
Aberdon. 

, . (21) ' Any of the other equivalent degrees as recognized by tbe 
Institution of Civil Engineers, London, and Institution 01'. 
Civil Engineer, India. 

(22) The Associateship Exnmination of the City and  Guilds 
Institute (Imperial College of Science and Tecl~noloey , 
South Kemisington) iq  En$neering. 

(23) B.Sc. (Engineering) of Rangoon University. 

(24) 'A' Class Diploma in Meclianical and Elcclrical Enginccri~il: 
of the Meclapn Euginceting College, Lahore, Punjnb 
College or Enginecling and 'rechnology, M o r e .  

C .  The exn~nination lor such other Diplo~na oc DisLinctiou in 
Engineering as the Gove~nment o f  ,Haryama in the coucerned Depnrt- 
ment on the ndvice or the Commission may specify in &is bel~ali 
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